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Date: 26/06/2013 These Petitions were called on for hearing today.
CORAM :
HON BLE MR JUSTI CE A K. PATNAI K
HON BLE MR JUSTI CE RANJAN GOGO
( VACATI ON BENCH)
For Petitioner(s) M. Mayank Mani sh, Adv.
M. Chandra Prakash, Adv.
M. Neeraj Shekhar, Adv.
For Respondent (s) M. Amtesh Kumar, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

I ssue notice for the time being only on the NNC. T.E

M. Am tesh Kumar, standing counsel for the NCT.E
noti ce.

Li st on Friday,

accepts

the 28th June, 2013.
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